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The Criminal Law (Amendment) Bill, 2022 (Amendment of section 124A, etc.)

SHRI KESINENI SRINIVAS (VIJAYAWADA): Sir, | beg to move for leave to introduce a Bill further to amend the Indian
Penal Code, 1860 and the Code of Criminal Procedure, 1973.
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SHRI KESINENI SRINIVAS : Sir, | introduce the Bill.
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